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NATIONAL COMPANY LAW TRIBUNAL

VTJMBAI BEN('H

COMPANY PETITTON (TCP) NO: 1428 OF 2017

Iscon Eagineering

.......Petitioner / Op€rational Creditor

Versus

Gammon India Limited.

..... Responde[t / Coryorate Debtor

CONSENT TER\IS

Dated ofDecember. 2017

Advocates for the Respondent

( Mr. Phiroze N. Mehta)

PLTUI.EA.frL
Advocates for the Corporate Dcbtor,

102. l'' floor, Ashoka Shopping Cent,e,

L. T. Marg, Near C. T. Hospital.

Mumbai '100 001.
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